[ 11 December, 2023 ]

STATEMENTS BY MINISTERS

Status of implementation of recommendations/observations contained in the 40th
Report of the Department-related Parliamentary Standing Committee on Coal,
Mines and Steel
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Status of implementation of recommendations/observations contained in the 30th and
38th Reports of the Department-related Parliamentary Standing Committee on Coal,
Mines and Steel
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(a) Status of implementation of recommendations/observations contained in
the 30th Report of the Department-related Parliamentary Standing
Committee on Coal, Mines and Steel on Demands for Grants (2022-23)
pertaining to the Ministry of Coal.

(b) Status of implementation of recommendations/observations contained in
the 30" Report of the Department-related Parliamentary Standing
Committee on Coal, Mines and Steel on Demands for Grants (2022-23)
pertaining to the Ministry of Coal.

MR. CHAIRMAN: Hon. Members, two notices under Rule 267, received from Shri
Syed Nasir Hussain and Dr. Amee Yajnik, do not merit admittance.
...(Interruptions ...

SHRI SYED NASIR HUSSAIN (Karnataka): Sir, what is the subject?
...(Interruptions ...

SHRI JAIRAM RAMESH: What is the subject? ...(Interruptions)...
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